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367 Papers Laid

notification S.0O. No. 947 (E), dated the
14th December, 1993.

[Placed in Library See No. LT—

/605/95]

Report of the Law Commission of India

THE MINISTER OF STATE IN THE
MINISTRY OF LAW JUSTICiS AND
COMPANY AFFAIRS (SHRI H. R.
BHARDWAJ): Madam, 1 lay on the Table a
copy (in English ,and Hindi) of the One
Hundred and Fifty-second Report of the Law
Commission of India on Custodial Crimes.

[Placed in
7802/95]

(1) Report and accounts (1993-94)
cf the Electronic Service and Train
ing Centre, Nainital.

(W) Report and accounts 1993-94

of the National Federation of In

dustrial cooperative Ltd. New Delhi.
THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI M.
ARUNACHALAM): Madam, I lay on the
Table a copy each (in English and Hindi) of
the following

papers—

Library. See No. LT—

(1) (a) Annual Report and Accounts of
the Electronics Service and Training
Centre, Nainital, for the year 1993.94,
together with the Auditors' Report on the
Accounts.

(b) Stiatement by
accepting the above Report.

Government

(c) Statement giving reasons for the delay
in laying the paperg mentioned at (a) above.
LPlaced in Library. See No. LT— 6854/95]

(ii) (a) Annual Report of the National

Federation of Indtistrial Cooperatives
Limited, New Delhi, for the year 1993-94.
(b) Annual Accounts of the National

Federation of Industrial Co-operiatives
Limited, New Delhi, for
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the year 1993-94, and the Auditors' Report
[hereon.

(.c) Review by Government on the
working of the above Federation.

[placed in Library. See No. LT—
665/95]

Votilicationi' ot the Ministry of
Perso-miei Pubiic Grievances and
Pensions

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS
(SHRIMATI MARGARET f{VLVA):
Madam, I lay on the Table, under sub-section
(2) of section 3 of the All India Services Act,
1951, a copy each (in English and Hindi)
of the  following Notifications of the
Ministry of Personnel, Public Grievances and
Pensions  (Department of Personnel and
Training): —

(1) GSR No. 593(E), dated the 3rd
December, 1994, publishing the Indian
Forest Servicg (Pay) Third Amendment
Rules, 1994.

(,2) GSRND. 887(B), dated the 29th
December, 1994; publishing the Indian
Police Service (Fixation ot Cadrg
Strength) Ninth Amendment Regulations,
1994.

(3) GSR No. 888(E), dated the 29th
December, 1994, publishing the Indian
Police Service (Pay) Ninth Amendment
Rules, 1994.

(4) GSR No. 361(E), dated the 25th
April, 1995, constituting the Joint Cadre
Authority for the Indian Administrative
Service, Indian Police Service and Indian
Forest Service Joint Cadre of Arunachal
Pradesh —Goa —Mizoram —Union
Territories.

[Placed in Library. See No. LT—
7806/95]

Accomits 1992-93 of the All India Institue)
of Medical Science. New Delhi
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WEILFARE (DR. C. SILVE. RA): Madam, I
lay on the Tafole a copy each (in English and
Hindi) of the following papers:—

(1) Annual Accounts of the All India
Institute of Medical Sciences, New Delhi,
for the year 1992-93, under section 18 of
the All India Institute of Medical Sciences
Act, 1956.

(ii) Statement giving reasons for the
delay in laying the papers mentioned at (i)
above.

[Placed in Library. See No LT—
7809/95]
Notification of the Ministry of Rural

Areas and EmirioyiiMiDt

T da [T AT #armw
;gr:ﬂ (uhz;r;ﬁm)
a9 (#eiimon sz frgie
wfufmaw, 1937 &t aig 3 )
AT (2) F weiw wpliw @a
AT Qo Jamg  (mdo famrm

(1) Statement No. XXXII —

(2) Statement No. XXXV —

(3) Statement No. XXXIV —
(4) Statement No. XXXX . —

(5) Statement No. XXIV —
(6) Statement No. XXXV —

(7) Statement No. XXVIII —

(8) Statement No. XXX

(9) Statement No. XXV —

(10) statement No. XXIII —

[ 1 JUNE 1995 ]

MINISTRY OF
AFFAIRS (SHRI MATANG SINH): Madam,
I lay on the Table the following statements
(in English and Hindi) showing the action
taken by Government on the yarioug-assu-
rances, promises and undertakings given
during the Sessions shown against each: —
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faam) o Featafaa sfageasi
£ ox-ox S oo faaeor afRa
HWT 937 9T TGN § -

(1) Sdm Sviier 8K
fargiga faaw, 1993 & wwifas
T oy &S T 162 AT
2 g8, 19984

(2) waie softmor At fargiea
(dega) fraw, 1993 w1 wwifea
& A WA §o 163, faaiw
2 A9, 1994

[Placed in Library. See No. LT— 7112/95]

Statements showing action tatcgn by
Govt on the various aBsnmiices. jpromiscs
and undertaidaig

THE MINISTER OF STATE IN THE
PARLIAMENTARY

Huivdred and forty fifth Session,
1988

Hundred and Forty Sixth Session,
1988
Hundred and Forty Eighth Session,
1988.

Hundred and Forty Ninth Session,
1989

Hundred and Fiftieth Session,
1989

Hundred and Fifty First Session,
1989

Hundred and Fifty Fourth Session,
1990

Hundred and Fifty Fifth Session,
1990
Hundred and Fifty Ninth Sesaion,
1991

Hundred and Sixtieth Sssions, 1991



